[The United Provinces Excise Act, 1910]

Schedule
ENACTMENTS REPEALED

(See section 2)

Year Number Short title Extent of repeal

ACTS OF THE GOVERNOR-GENERAL IN COUNCIL

1863 XVI The Excise (Spirits) Act, 1863 The whole so far as it
affects the (Uttar Pradesh.)

1894 VIII The Indian Tariff Act, 1894 Section 6 so far as it
affects the (Uttar Pradesh.)

1896 XII The Excise Act, 1895 The whole so far as it
affects the (Uttar Pradesh.)

1906 VII The Excise (Amendment) Act, Ditto.
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